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2 g IR g, IH— Brpem, dio— e, gk qoR, Sa—degR, St 9Rd™
AT Uiet §NT e 6 T B, 99 9ad H Ud 9eW &, Sl AUl U@ & ATHE TR 08.05.2017 Pl
ffga 81 @ 8 wH & WA & foy 9w w9 9 faffad g e g
ZIG BRI )]

ARG : 16.03.2017 (80) I,
BEICIRHIEEar
02— A% fafeq &= |

Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 23
[See rule 84(1)(a)]
(For use in Biennial Election when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

Election to the Legislative Council of the State of Bihar from 02-GAYA
GRADUATES’ CONSTITUENCY

In pursuance of the previsions contained in section 66 of the Representation of the
People Act, 1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections
Rules, 1961, I declare that —

Shri Awadhesh Narain Singh, Village- Kothua, P.O.- Pitro, P.S.- Agiaon Bazar,
District Bhojpur, sponsored by Bharatiya Janata Party has been, duly elected to fill the
seat in that House of a member retiring on 08.05.2017 on the expiration of their term of
office.

Place : Gaya Sd./Illegible,
Date : 16.03.2017 Returning Officer,
02-Gaya Graduates’ Constituency.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 23
[See rule 84(1)(a)]
(For use in Biennial Election when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

Election to the Legislative Council of the State of Bihar from 02-GAYA
TEACHERS’ CONSTITUENCY

In pursuance of the previsions contained in section 66 of the Representation of the
People Act, 1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections
Rules, 1961, I declare that —

Shri Sanjeeva Shyam Singh, H/57, Chanakyapuri, P.S.-Rampur, District Gaya,
sponsored by Rashtriya Lok Samta Party has been, duly elected to fill the seat in that
House of a member retiring on 08.05.2017 on the expiration of their term of office.

Place : Gaya Sd./1llegible,
Date : 15.03.2017 Returning Officer,
02-Gaya Teachers’ Constituency.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 23
[See rule 84(1)(a)]
(For use in Biennial Election when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

Election to the Legislative Council of the State of Bihar from 03-SARAN
GRADUATES’ CONSTITUENCY

In pursuance of the previsions contained in section 66 of the Representation of the
People Act, 1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections
Rules, 1961, I declare that —

Shri Virendra Narayan Yadav, Mohallah- Mahmood Chowk, Dahiyawan, Post-
H.O. Chapra, P.S. Nagar Chapra, District Saran, Pin Code-841301, sponsored by
Janata Dal (United) has been, duly elected to fill the seat in that House of a member
retiring on 08.05.2017 on the expiration of their term of office (disqualified on 02.12.2015).

Place : Chapra Sd./Illegible,
Date :17.03.2017 Returning Officer,
03-Saran Graduates’ Constituency.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 23
[See rule 84(1)(a)]
(For use in Biennial Election when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

Election to the Legislative Council of the State of Bihar from 06-KOSHI
TEACHERS’ CONSTITUENCY

In pursuance of the previsions contained in section 66 of the Representation of the
People Act, 1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections
Rules, 1961, I declare that —

Shri Sanjeev Kumar Singh, At + P.O.- Madrouni, P.S. Rangra Chowk, District
Bhagalpur, sponsored by Janata Dal (United) has been, duly elected to fill the seat in that
House of a member retiring on 08.05.2017 on the expiration of their term of office.

Place : Purnea Sd./Illegible,
Date :15.03.2017 Returning Officer,
06-Koshi Teachers’ Constituency.
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